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MINISTRY OF RAILWAYS

[®T. &. IT/AEATad/d.3.59./443599200-9T1-17]

T 5, 7T Erteae (REtor) -1

[North Western Railway (Construction Organization)]|
NOTIFICATION

Jaipur, the 19th June, 2025

CORRIGENDUM

S.0. 2733(E).—In exercise of the powers conferred by sub-section (1) of section 20E of the Railways
(Amendment) Act, 2008(11 of 2008) and the Railways Act, 1989 (24 of 1989) (hereinafter referred to as the said Act),
the Central Government hereby makes the following amendment in notifications of The Government of India,
Ministry of Railways (North Western Railway, Construction department)

The following details shall be amended and substituted in the Notification No. SO 2652(E) Jaipur Gazette ID
CG-RJ-E-17062025-263898 dated 13th June 2025 published in the Gazette of India, Extraordinary, Part-1I- Section 3-
Subsection-II.

Wrong Correct

S | Name Name Survey/kharsra | Type Nature Land SN | Name Name Survey | Type Nature Land
N | of'the of No. of of Area of the of /kharsra | of of Area

sub- village Land land sub- village No. Land land

division division Kanal-

/Tehsil Hectare /Tehsil Marla | Hectare
4 Chot.i Barvyara 132 Private Ma 2 0.0707 4 Chot.i Barvyara 137 Private Ma 2 0.0937

Sadri gujar Land Sadri gujar Land

Note:- Original Notification No. SO 2652(E) was published in the Gazette of India, Extraordinary, Part-1I, Section-3,
Sub-section (ii) on 13.06.2025.

[F. No. NWR/HQ/S&C/443599200 Vol. XVII]
ANKUR JAIN, Chief Enginner (Const.) —II
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